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photographs or such other matter 
as well as those whICh trade on the 
superstitIOns of general publiC shall 
be permitted 

12. No advertisement shall be ac­
cepted which Violates AIR and TV 
Broadcast Code 

Installation of VlPTs in Nagaland 

2916 SHRI SHIKIHO SEMA W," the 
MinIster of INFORMATION AND BROAD 
CASTING bl:l pleased to state 

(a) the time by whIch installation pro­
gramme of very law power tranS"11ltters 
(VLPTs) In Nagaland IS likely to be com­
pleted, 

(b) which are the places 111 Nagaland 
Included In the programmf> for installation of 
VlPTs 

(c) the places proposed to be take" up 
In next programme a"d 

(d) when installation of I/LPT::, at Klpnlre 
and Noklalls :Ikely to oe l).,dp1a~C'n? 

THE MINISTER OF INFORMATION 
AND BROADCASTING AND MINISTEP OF 
PARLIAMENTARY AFFAIRS (SHRI P 
UPENDRA) (a) and (b) Besides three very 
Iow-power (2 x 10 W, TV transmItters, one 
each at Man, Wokha and Zunheboto whIch 
have already been operationalised anot'1er 

such transmItter at Phek IS also expected to 
be commiSSioned Into service In Nagalanc 

Outstanding advances as at 
the end of March-

Medium & large 
Industnes 
20 large 
industrial houses 

1987 

21356 

2478 

dunng 1991-92, as a spdl over scheme from 
the VII Plan. 

(c) and (d). There IS no approved scheme 
at present to set up TV transmitters at Kiphlre 
and Noklal ThIS would essenttally depend 
upon the availability of adequate funds for 
thiS purpose under the future plans of TV 
expa'lslon 

[ Trans/atlOn) 

Bank Loans to Industries 

2917 SHRI PURUSHOTTAM 
KAUSHIK. Will the MInister of FINANCE be 
oleased to state 

(a) the amount of loans sanctIOned by 
vanous natIOnalised banks for medIUm and 
large scale Industnes and for blQ Industrial 
houses, separately dUring the last three 
years ard 

(b) the an'lOunt out of tbe above repaid 
I'- accordance wrththe pre-determlned sched­
ule ard tne amount of loans the repayment 
(If which n'3s been rescheduled? 

THE MINISTER OF FINANCE (PROF 
MADHU DANDAVATE) (a) and (b). As per 
the Informatton obtained from RBI, the total 
amount of outstanding advances dunng the 
last 3 years by scheduled commercial banks 
(including natlOnahsed banks) In respect of 
mediUM and large industries and 20 large 
II'ldustnal houses are 9l"en In the following 
table: 

(Rs. crores) 

1988 1989 

25153 32158 

3098 3461 
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RBI has reported that bulk of the bank 
credI is given for meeting Working Capital 
requirements on 'ron-over' basis. Repay­
ment of such advances does not take place, 
as it would, in respect of term loans. How­
ever, Irregularities in the Working Capital 
outstandings (both in the interest and princi­
pal portion)are at times funded as working 
capital term loans as part of the rehabilitation 
of sick industrial units considered viable and 
are replayable over a period of time. 

Monitoring of Capital marketing by 
financial Institutions Question 

2918. SHRI RAMESHWAA PRASAD: 
Win the Minister of FINANCE be pleased to 
state: 

(a) whether Government propose t9 
give autonomy to the financial institutions 
aIongwith entrusting the responsibility of 
monitoring the capital market: 

(b) whether Government have reviewed 
the activities 01 financial institutions in the 
c~pital market in the past: 

(c) if not, the .time by which such a 
review is proposed to be made: and 

(d) the manner in which Government 
propose to ensure that the financial institu­
tions discharge their responsibilities regard­
ing monitoring of capital market properly? 

THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVA TE): (a) to (d). Govern­
ment is firmly committed to the heaithy de­
velopment of capital markets, and to 
strengthen the role of public financiaJ institu­
tions. The institutions will be given functional 
autonomy. However they must also be ac· 
cotM1table for their actions. The institutions 
will not be party to corporate battles and 
clandestine takeovers.The government 
would like to create an atmosphere and a 

culture where financial institutions can func­
tion objectively without fear or favour. 

There has been some concem about 
the role of financial institutions in relation to 
their intervention in the capital market ,nstj.. 
Mions have been asked to frame suitable 
guidelines so that their actions.-are not only 
objective but seen to be so. Each financial 
institution is expected to operate in the inter'.. 
est of its depositors and investors consistent 
with national priorities. There may be_ occa­
sions when there is an abnormal and presis­
tent upward or downward movement in share 
prices because of concerted bull or bear 
pressures. In such situations, the financial 
in~titution will play. a stabilising role in the 
capital market. 

Financial assistance to sick units 

2919. DR. LAXM I NARAYAN PANDEY: 
Will the Minister of FINANCE be pleased to 
state: 

(a) the number of large and small scale 
sick industries at the end of December, 1988; 

(b) the total amount of loans advanced 
to them; 

(c) the number of viable units among 
these sick units and the number of those 
units which are unable to repay even the 
amount of loan advanced to them; and 

(d) whether a proposal to provide finan­
cial assistance to these viable units is under 
the consideration of Government; if so, the 
detailsthere-of including the amount financed 
to them during the year, 19881 

THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVATE): (a) and (b).Accord­
ing to the date furnished by RBI the number 
of SicklWeak Units and their outstanding 
bank credit as at end December, 1987 (latest 
available) are as under: 




